FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF LIBRA FABRIC DESIGNS
PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Libra Fabric Designs Private Limited

Date of incorporation of corporate debtor

06/01/2012

Authority under which corporate debtor is
incorporated / registered

ROC Mumbai

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U17120MH2012PTC225834

Address of the registered office and principal
office (if any) of corporate debtor

A/2, 309/349, Shah & Nahar Ind. Estate Dhanraj
Mil Compound, Sitaram Jadhav Marg, Lower
Parel, Mumbai-400013, Maharashtra

Insolvency commencement date in respect of
corporate debtor

01.10.2024 (Tuesday)

Estimated date of closure of insolvency
resolution process

30.03.2025 (Sunday)

Name and registration number of the
insolvency professional acting as interim
resolution professional

Truvisory Insolvency Professionals Pvt. Ltd.

Reg. No: -IBBI/IPE-0103/IPA-2/2022-23/50020

Address and e-mail of the Interim Resolution
Professional, as registered with the Board

Truvisory Insolvency Professionals Private
Limited

1501, Tower No. 4, Spring Grove Towers,
Lokhandwala Township, Kandivali East,
Mumbai-4000101

Email ID: contactanshulgupta@gmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

410, 4th Floor, Bluerose Industrial Estate
Near Metro Mall and Tata Power Petrol Pump
Western Express Highway, Borivali East —
400066 Mumbai

Email Id: ibc.librafabric@gmail.com

11.

Last date for submission of claims

15.10.2024 (Tuesday)

12.

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NA

13.

Names of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each
class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link: https://ibbi.gov.in/home/downloads
Not Applicable

Notice is hereby given that the National Company Law Tribunal Mumbai Bench — III, has
ordered the commencement of a corporate insolvency resolution process of Libra Fabric
Designs Private Limited on 01.10.2024 (Tuesday).
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EAST COAST RAILWAY

CORRIGENDUM NO.-03 TO
Tender Notice No. EPC-CECONIIBES 2024033
Dt.: 19.08.2024

The following modification has bsen
made against above Tender MWotice
which may please be noted.

Date & Time of Closing of
Tender :-

As Published | Mow To be Read As

| 01.11.2024

18.10.2024 [
at 1200 Hrs. | at1200 Hrs.

Far delails pleasa visit websile:
wWwaLireps.gov.in

Chief Administrative Officer (Con)l
PR-T3CH/Z4-25| Bhubaneswar

CLASSIFIEDS

THANKS GIVING

HOLY Spirit Thou who
makes me See
Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs thatis done
unto me and who is in
all instances of my life
with me I in this short
Dialogue want to thank
you for everything and
confirm once more that
| do notwant to be
Separated from yvou, no
matter how great the,
material desire may be
| want to Be with you
and my loved ones in
your perpetual glory
forever Amen - ZDS
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CLASSIFIED CENTRES IN MUMBAI

B. Y. Padhye Publicity Services,
Dadar (W),

Phone : 2422 9241/

2422 0445.

DATEY Advertising,
Datey Bhavan, Dadar (W)
Mobole : 8452846979/ 9930949817

Achievers Media
Bandra (W.),
Phone : 22691584

NAC
Bandra (W),
Mobile : 9664132358

Reckon
Bandra (W.),
Mobile : 9867445557

Space Age Advertising,

Bandra (E)

Phone : 26552207

Mobile : 9869666222/ 9869998877

Kirti Agencies,
Khar (W),
Phone : 26047542.

Hindustan Advertising
Vile Parle (W),
Phone : 26146229

Promserve
Vile Parle (W),
Mobile : 9167778766

Venture
Andheri (E)
Phone : 61226000

Anuja Media
Andheri (W),
Mobile : 9152895703

Bombay Publicity
Andheri (W)
Mobile : 9870703542

Carl Advertising,
Andheri (W),
Phone : 6696 3441 | 42.

Gauri Press Communication,
Andheri (E),
Mobile: 9820069565/ 9820069568

Keyon Publicity
Andheri (E.)

Phone : 28253077
Mobile : 9920992393

Lokhandwala Advertising,
Andheri (W),
Phone : 26364274 /| 26316960.

Multimedia Informatics
Andheri (W),
8286013339

Prime Publicity Services,
Andheri (E),
Phone : 26839686 / 26830304.

Zoyz Creations

Andheri (W),

Phone: 022-26288794

Mobile: 9833364551/ 9820199918

P. V. Advertisers,
Jogeshwari (W)
Phone: 26768888
Mobile: 9820123000

Neha Agency,
Goregaon (E),

Phone : 2927 5033.
Mobile : 9819099563.

cspP
Goregaon (E)
Mobile : 8652400931

Shark Enterprises,
Goregaon (E),
Phone: 022-26863587

Adresult Services,
Goregaon (W)
Phone : 28762157 | 28726291.

Samartha Advertiser Pvt. Ltd.,
Goregaon (E),

Phone: 26852294

Mobile: 9594969627

Target Media,
Goregaon (E),
Mobile: 8692959648/ 9702307711

AD Support Advertising,
Malad (W),
Mobile: 9869463650

Bijal Visual Ads.,

Malad (W),

Phone: 28835457/ 28805487
Mobile: 9322265715

Sarvodaya
Borivali (W),
Mobile : 9322139909

Ad Plus
Mira Road (E)
Mobile : 8779657505

Ashansi Advertising & Press Relations,
Mira Road (E),

Phone: 022-28114235

Mobile: 9833933502

M.S. Advertising,
Bhayander (E),
Phone: 022-28160100
Mobile: 9769711727

Sugo Advertising,
Yasai (W),
Phone : 7756982329/ 7028565571

Mayuresh Publicity,
Virar (W).

Phone : 0250 — 2503913.
Mobile : 9923935556

Plasma Advertising,
Panvel.
Phone : 022-27461970

Ronak Advertising,

Vashi.

Phone : 71012345

Mobile: 9324102060/ 9820152753

Rahul Advertising
Vashi,

Phone: 022-65119998
Mobile: 9820200044

S.Kumar Publicity,
Vashi,

Phone : 27898472
Mobile : 9820889848

Siba Ads & Communications,
Vashi,
Phone : 27892555/ 61372555

A.M. Corporation,
Thane (W).
Phone : 67311000.

Advait Advertising,
Thane (W).
Phone : 25345294 /| 25380080.

Ashwini Communication,
Thane (W).

Phone : 2544 5007
Mobile : 9820927100

Mangal Advtg & Consultancy,
Thane (W).

Phone : 2538 8134

Mobile: 9869197367

Sahil Advertising
Thane (W),

Phone: 25406749,
Mobile: 9223355732

Sarathi Enterprises,
Thane (W),

Phone : 25426604
Mobile : 9920003886

Shireen Advertising,
Thane (W).
Phone : 25343648 | 25341538

Surbhi Advertising
Thane (W).
Phone: 67924448/9, 66743142

Swati Advertisers,
Thane (W),
Phone : 9820786203

Mayekar's Ad Junction,
Dombivli (E).

Phone : 0251-2862551
Mobile : 9870017985

FORM A
PUBLIC AMNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of india

(insolvency Resolution Process for Corporate Persons) Regulations, 2016)
= RELEVANT PARTICULARS
1. |Nameofcorporate dabhar |LIBRA FABRIC DESIGNS PRIVATE LIMITED
2 |Date of incorparahon  of D:rpl:tata!GEﬂ]UED?E

debior
3. | Authority undar which corpoeate debter| ROC Mumbai

izincorporated | regetared
4, | Comorate Identity No. / Limied Liability| U1 7120MH201 2PTC225834

identiication No. ol coporatedetter |
5 |Address of the registered office and|A/Z. 309/34%, Shah & Nahar Ind. Eslate Dhanvaj

princigal office: (f any) of corporate| M Compound, Sitaram Jadhav Marg, Lower

debdor { Parel, Mumba-40001 3, Maharashira
6. |Insolvency commencament dale in|01.10.2024 {Tuesday)

respectof corporate debior |
7. | Eslimated date of closure of insolvency| 30.03.2025 {Sunday)

resolufion process.

8 |Neme and registration number of the| Truvisony Insohvency Professionals Pyl Lid
ingolvency professional acling as|Reqg. No: - BEVIPE-DDXIPA- 2202 2- 2350020
irterim resolution professions!

9. |Address and e-mail of tha Inaberim| Trunsony Insoleency Professionals Paeate Lemaled
Resalution Professional, as registered | 1501, Tower Mo, 4, Spring Grove Towers;
with 1he Bgard |Lokhandwala Township, Kandivali East, Mumbai-

| 40053101
iEma:iI I0: contactanshulguptailigmad com

10, | Address and e-mail 10 be used for| 410, 4th Floar, Bleerose industial Estate Mear
cofraspondance wilh the inlarim| Melbre Mall and Tata Pawear Patmal Pump YWestem
resohution professions | Expreas Highway, Borivall East --400066 Murmbal

| Emiail Id: e Ibrafabrciigmail.com

11 | Lagd date far submission of caims [15.10.2024 {Tuesday)

12. |Classes of cradilors,  any, under|NA
cause (o) of sub-section (BA) of)
gaction 21, ascerlained by the inberim

__ |resoltonprofessionsl |

13, [Names ol Insoivancy Professionals|NA

|identified t¢ act as Authorised
Representative of cradions noa class
( Threa names for esch class|

14, |{a) Relavant Formns and

(0] Details of authorizad
| Feprasantalives s availabie at

Modice is hereby given thal tha Mational Company Law Tribunal Mambai Bench - 11, kas anderd (o

cammenzamant of a corporate nsohancy resolution process of Libra Fabric Designs Private Limited

on 01,10, 3024 (Tuesday).

Thir cradibors of Libra Fabric Designs Private Limited, ars hareby cabed upon 1o subail thair dams

wilh proof on or befors 15.10.2024 [Tuesday) b the Intenm Resalulion Professional al tha addrass

menlioned ageins enlry Ma. 10

Thee rsancidl creciors shal submat thesr cliims with peeol by slectoonic mesant only, A8 allsr credilers

ek bl e cliimes wilh proal in person, by past or by eleclonic means,

Subeniz=aon af fates armislasding proofs af daim shall attrect penslfies

| Web link: hiips-/ibbi gov.infomeidownioads
| Mot Applicabia

Seli-

Anshul Gupta
Faor and on behalf of Mis Truvisory Insolvency Professionals Py, Lid,
Irdesim Resalution Professional

Repistration Ka. [BEYIPE-D10 M IPA-2 02 2- 2380020

AFA valid wplio; 27 12 2024

Email |d; e loralabnciemail.com

Date: 04,10, 2024,
Place: Mumbai

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptcy Board of India
(insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FO'R THE ATTENTION OF THE CREDITORS OF BJIRD EXIM PRIVATE LIMITED
R RELEVANT PARTICULARS
1. |Nameof corporate debior | BYIRD EXIM PRIVATE LIMITED
2 |Date of Incomporation of corposate) 0710172019
| delbbar _
3 | Autharity under which corporata deblor| ROC Mumbai
| Iz incorporated fregistered
4. |Corporate identity No. | Limited Liabilily| U740838H2019PTCI18105
Idertificaton Mo, of corporade dehbor
8. |Address of the registered office and! 43, Floor-0) Poputar Arcads, Tata Rogd Mo, 1, Roxy
principal office (f any) of corporate) Cinema Opers Houss, Mumbai, Maharashira,
| debior [ i, 400004

6 |Insalvency cormencement date inl01.10.2024 Tuesday)
| raspac of carporabe deblor

Fi EEinrnalEd date of closure of insalvency| 30.03.2025 (Sunday]
| resolution process _

8 [Name and regstration niember of the| Mr. Nilesh Kothari
linsotvancy professionad &cling 85| IBBUVIPA-DDZ/IP-801 225/ M022-202314132
|irterim regolution professionsl { AFAVald Till 31122025

9. |Address and e-mal of the bnterim|A-703, |skon Riverside, Near Shelaieikh Society,
Ragalution Prolessional, as registéred | Shahibaug. Ahmadabad, Gujaral, 380004
|with the Ecard o _ | Email Id; ca. nkothani@gmad com _

10, |Address and e-mail o b usad i-::rfdm. 4th Floor, Blusmose dustrial Estate Mear
|correspondence with the interim| Metro Mall and Tata Power Patrol Pump Westem
| resolution professiong! | Express Highway, Barival East— 400066 Mumbai

| Ernail ld: ¢ bjrdexim@gmail.com

11, |Lastdate for submission of claims [ 15.10,2024 (Tuesday)

12, |Classes of creciiors, f any, under| NA
| dlause (b} of sub-section (BA) of saclion|
{21, -ascerlained by the [ntérim
| resohution professiona

13, [Names of Wsolvency Professionals| NA
lidentified to act as Authorised
| Representative of creditors in'a class
fﬁhree names for each class)

14, |(a} Redavant Forms and
(b} Dedads of authorized
|representatives are availabie at:

Modice is hersby given that the Mafional Company Law Tribunal Mumbai Banch— 1, has arderad
the commencement of a conparate insolvency resolibion process of Bjlrd Exim Private Limited
on 01,10,2024 (Tuesday).

The cradilors of Bjird Exim Private Limited, are hereby callad vpon 1o submil helr claims wilh
proof on or before 15.10.2024 [Tuesday) to the Interim Resolution Professional at the address
manlaned aqairsl enby Ma. 10

The financial crediors shall submit their claims with proof by elecinonic means only, All gfher
craditars may submilthe claims with proaf in person, by postoe by alecirons maans.
aubmission of fatse or misleading proofs of clesm shal attract penaltias.

i'-'l'ahllnh: hitpsfibbigov indhomedownizads
| MotAgpplicabla

k1

Milesh Rajendra Katharl
Interim Resolution Professional

I the matter of Bjird Exim Privtate Limited
IBEVIFA-O02IP-H0 1225202 20234132

Cormespondence Address: 410, #1h Floorn, Biuerose Incusiral Eslata,
P Metre Mall and Tala Pawer Pebrod Pump, ‘Weslem Express Highaay,
Banveli East - 400068 Mumbel. Emafl |d: be Bjirdaximi@Egmal com

Date: 04.10.2024,
Place: Mumbai

 Todorwing period

WAAREE IRTL

Expcunon wath  Fooe & Combon

Waaree Renewable Technologies Limited
[CIN; LAZ000MH1 QeaPLC120470]
Regoiered office: 804, Western Edge-1, Off Westem Expreas Highway Borivall ([E) Munbal- 200068
Tl 022 G544 4444; Emall: inlp @ waarped] com: Websie waw waiesnlcom

NOTICE OF POSTAL BALLOT

Mambars are haraby infoemead that pursuenl o prowisions of Secfion 108 and Saclion 110 end othar
spnlicahle provizions, i any, of the Companies Act, 2013 (She Acf), reed fogather with Rula 20 and
Rule 22 of ihe Companies (Management and Adminisiration) Bules, 2014 ["he Bukig™), Begulalien
44 of The SEBI {Leting Obligations ard Disclosure Raquinemants) Ragussbons, 2015 (“SE8| Listing
Requialions), Secretarial Slandasds issuad by the Instilvte of Company Secratanas ol India an
General Maetings [°55-27 and the relaxalion end danfications =swed by Ministny of Corparaie Afteirs
('"WCA] wide General Cirgular Mos. 1452020 dated April 8, 2020, THE020 dated Apnl 13, 2020
20 dated May 5, 2020, 222020 dated June 15, 2020, 32020 daled September 28, 2020
22020 dated Decamber 31, 2030, 102021 daled Jure 23, #0231, 202027 daled December 8
2021, 022 dabed May 5, 3022, 102022 dated December 28, 2022, 11/2022 dated Dacembar
28, 222, 092023 dated Sepbember 25, 2023 and (HI2024 daled Saptember 19 2024 issued by
the Mirdsiny of Corporate Attees "MICA Circulers™ ) and pursuant to oiher applicable laws 2nd
requiations, the esolusonfs] 85 set ol inthe Notice of Posta Ballot deted 27 September, 2034 are
proposed to be passad theough postal balon eely theough remote evaling by te Members of the
Company,

Pursizant b i MCA crculars, ®ie Lomgary has comgleled e dispalch ol glactronic copies of Thi
Pastal Baded Malica along with the axplamaltory stalemen oo Thusciry, Oelobar 03, 2024, Ikcagh
electronic mats 1o thass Mambars whosa email addresses ang regebared with the Compgany/deposiary
participantis} as an Septembar 27, 2024 ("Cut-off Data’}

The said MNolice is afo available on fhe websia of the Company: wwe waaraarlcom. (he relevant
sectian af the webs#a of BSE Limited "BSE”): www.beainda.com and en the website of Candral
Diapasiteny Senices (nde) Lid, "COSL™): waes swotingindia com.

In accondanca wilh the prosisions of the MCA circulars, Members can wals ealy through e-ling
process. The voling rights of e Members shall ba rechoned on the basis of |he equily shares aof ihe
Comgany held by them ag an the Cut-gff Dale. Any pesson who |5 not @ sharsholder of the Gamgany
a3 on e Cui-off - Date shall freal the Pestsl Ballot Metice for information. purpeses anly,

The Compary has ergagad the sandees of Canbral Depositony Services (Indiah Lid, ("COELT lor the
purpase of prosding e-valing faciily & @l (15 Members, The a-otng fachity will be avslabie auing the

Commencement of e-voling period 5 000 &.m, BT on Maonday, Ooiober OF, 2024

Conclusion of e-wating period " B0 pm. IST on Tuesdey, Mavember 05, 2024

Cul-off date for eligibility to vobe | Friday, September 27, 2024

The e=waling lacily wil ba desablad by COSL mmediately aher 500 g, 15T on Teesday, Nowambar
05, 2024 Meenbars who have nol updabted thait e-mail address ara raguasled o regestar te s2ame
in respect of shares held by tham in glectraric form with the Degesitony through hair Dapostary
partizipant

The Baoard has appamied Ms. Shous Somani., (ACS-49773] Practicng Company Sacretanes. as the
sorutinizer ("Scrulinizer”) far canducting the e-waling pracess in & far Bnd franaparent manner,

The Scrdinizer wil submit har reper 1o the Chaiman, ar any other parson aulhosizad by the Chaiman
aftar the completion of scndiny of the e-voting, and e resuk will b= enncunced within 2 working days
fram the comcliskn of evating La, 500 PM 18T on Tuesday, Movember 05, 3024 and will ako he
displayed on the Company's websile www waareert]com and o the wabsite of CDSL
awriawplingeradin. com|, and fommunicabed o he S0k axchanges, depastory, Mdgerar and shane
transfar apand,

Irv case of ary questssiriovances reiling o remote eValing, phease mier o the Fraguentlly Asked
Uuastions. (FALE) and e=-Y'oling user manuad for Mambars avaisble ab weweavalingind@.com, undkir
help section or contact Mr. Rakesh Dalvi, Manager, [CDSL) or send an amail fo
halndack evoling@cdslindiz com o fall free no, 1800 21 A1

By Order of the Board of Directors of

For Waaree Reneawable Technologies Limiled
Seli

Heema Shah

Company Secretary & Compliance Officer

Dated: 03 Clclober 2024 ACS 52318

NOTICE

Larsen & Toubro Ltd.
LAT House, Dougall Road,
Ballard Estate, Mumbai - 400001
NOTICE s haraby given that the
Cerificate(s) for 200 (Two
hundred) Equity Sharas Nos .Follo
Mo: DB363041, Certilicals
MNo 443445, Dist, Nos. 618447148
To 618447347 of Larsen & Toubro
Lid standing In the name (5) of
ARUN MANNA & JAGAT JIBAN

MAMNMA has/have been losl or

mislaid and the undersigned has /
have applied to the Company to
imsue duplicate Certificate(s) for
the said shares. Any person who

has any claim In respecl of the|

said shares should write o our
Registrar, KFin Technologies
Limited. Selenium Tower B, Plot

31-32, Gachibowli, Financial Dist,|

Hyderabad-500032 within one
month from this dale else the
company will proceed to I|ssue
duplicate Certificate(s).

ARUNA MANNA - (Deceased)
JAGAT JIBAN MANNA
Mama of the Shareholders
Place : Kolkata
Date : 04/10/2024

In the Court of the [V ACJ (Sr. Dn) at
Mysore
0.5. No. 40212023
Plaintiff : Sowndarya
Vis
Defendants : Nanjappa and others
Opponent : Rajendra Shankarlal
Takker
Slo Dham Ji Takker
Aged about 64 years,
Rio # 103, 1st Floor,
Sangeetha Enclave,

Mehru Road, Mulund West,
Mumbai-400080. ...11th Defendant
PUBLIC NOTICE
The plaintiff has filed the above suit
against the defendants for the relief
of partition and separate possession
of the suit schedule properties. The
above said 11th defendant is a
necessary party to the suit and is
been directed to appear before this
Hon'ble Court, on 13th day of
Movember 2024 at 11.00 AM either in
person or through Counsel duly
instructed, failing which case will be

decided in accordance with law.
Given under my hand and seal of this
Courton 26th September 2024
SCHEDULE
ltem No. 1: Landed property bearing
Sy No.1531, measuring to an extent
of 1 acre 03 guntas, situated at
Lalithadripura Village, Varuna Hobli,
Mysore Taluk, Bounded on: East by:
Channel, West by: Landed property of
Javaregowda, MNorth by: Landed
property of Devamma, South by:
Landed property of Rachaiah.
ltem MNo. 2: Landed property bearing
Sy No.153/4, measuring to an extent
of 1 acre 07 guntas, situated at
Lalithadripura Village, Varuna Hobli,
Mysore Taluk, Bounded on: East by:
Landed property of Mayanna, West
by: Landed property of Kariningaiah,
Nerth by: Landed property of
Ramanna, South by: Landed
property of Puttaiah
By order of the Court
Chief Ministarial Officer
Court of Senior Civil Judge
and CJM, Mysuru
Rajesha M,
Advocate for Plaintiff
#1961/1, Behind V V Market,

FORM NO. URC-2
Advertisemant giving notice about registration under Part | of Chapter XX of the Act

[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the
Companies [Authorised to Register) Rules, 2014]

1, Notce s hereby given bithat in pursuance of sub-section (2) of section 366 of the Companies
Act 2073, an application & proposed o be made after fiteen days hereof bul befare the
axpiry of thirly days heminafter 1o the Regsirar al Genfral Registration Gendre (CRC),
Incdkan Inslitrle of Corporate Affgirs (IIGA) Piod Mo, B, 7. 8, Zector 5, IMT Manesar,
District Guegaon (Haryana), Pin Code-122050 that Ms Indus Hospitafity, a partnership
firm may be registered under Parl | of Shapler XX of the Companies Act 2613, 852
company limited by shares,

2. The Pringipal chjects of the company ame ag foliog-

5. To own, 2=t up. esieblish, acquire, operate, conduct, run. constrecl, fumish of, 1eke over,
manage and camy on the business of hatel, holiday resers, restaurant, cafié, tawems tar,
refreshment rooms, serviced apariments, banguet facilites, conferance facilities. mesting
moms; function halls, convention cantre, canleens, food cowts, shops. slores, mobile
food counters, kiosks, outlets, caleledas, boarding and ledging house, howsskespers, in
Indid o in any ather pad of he word.

i, To provide kedgng and boarding and other facilites to the public including tounsts, wisibors
and other delegates: coming to India froem fareign couniries and 1o encourage and camy on
and facililate ouisls trads in India

(il To carmy on the busingss of banguets halls, mamage halls, pamy halls and: plots, hotels
and restaurants, calering and cabd, refreshment room, enletainments, amusements, bath,
grounds and places of recreation, spons, picres place and hotel redated services.”

3. A copy of tha draffl memarandum end eticles of association of the proposed company may
be inspaciad at the office 2t Rahejs Classigue, Ground Floor, Oshiwars, Link Road, Andhari
W) Mumbal - 400053

4, Naotice is hereby givan that any persan objecting to iz apolication may communicate their
ahijsction in wating o the Regsirer gt Centrel Registration Centre: (CRC), Indian Instituba
of Gorporate Affairs (HCA), Plot Mo, 7, 8, Sector 5. IMT Manesar, District’ Gurgaon
{Harvana), Pin Gode-122050, withén twenty-one: days from the date of publication of this
natice, wih & copy W the company 3t 15 registenad office.

Dated this 3 dey of Oclobar 2024
Mame{s) of Applicant
1. Hammchan Singh Jagi Singh Magpal
2 Gulzar Singh Jagi Sirgh Megpsl
1. Amril Singh Jagjil Singh Magpal
(On Behall of M's Indus Hosgitality)

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

JUPITER LANDSCAPES PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of corporate debtor Jupiter Landscapes Private Limited

2. | Date of incorporation of corporate debtor  [18th December, 2013

3. | Authority under which corporate debtor is| RoC- Mumbai

incorporated / registered

4. |Corporate Identity No. / Limited Liability | U70102MH2013PTC251177

|dentification No. of corporate debtor

5. |Address of the registered office and
principal office (if any) of corporate debtor

F 1, Plot No 99, Kavya Aura, Ground Floor,
Tulsiwadi, Sitaram, Ghadigaonkar, Tardeo, Mumbai
City, Mumbai, Maharashtra, India, 400034

6. |Insolvency commencement date in
respect of corporate debtor

01st October, 2024

7.|Estimated date of closure of insolvency
resolution process

30th March, 2025

8.|Name and registration number of the[KDRA Insolvency Professionals Private
insolvency professional acting as interim |Limited (Erstwhile Kanchansobha Debt
resolution professional Resolution Advisors Pvt Ltd)

IBBI Registration No. IBBI/IPE-0059/IPA-
1/2022-23/50037

9.|Address and e-mail of the interim|KDRAInsolvency Professionals Private Limited
resolution professional, as registered with  |(Erstwhile Kanchansobha Debt Resolution

the Board Advisors Pvt Ltd) Unit# 207, 2nd Floor, Kshitij, Near
Azad Nagar Metro Station, Veera Desai Road,
Andheri West, Mumbai - 400053

Registered Email: irp@kanchansobha.com

Mobile: +91 97487 54517

Address and e-mail to be used for
10. . S
correspondence with the interim
resolution professional

KDRA Insolvency Professionals Private Limited
(Erstwhile Kanchansobha Debt Resolution
Advisors Pvt Ltd) Unit # 207, 2nd Floor, Kshitij CHS
Ltd, Near Azad Nagar Metro Station, Veera Desai
Road, Andheri West, Mumbai—400053.

Email: rp@jupitercirp.com

11 Last date for submission of claims

—_

15th October, 2024

12Classes of creditors, if any, under clause(b)| Home Buyers (if any)
of sub-section (6A) of section 21, ascertained

by the Interim Resolution Professional

13.|Names of Insolvency Professionals identified to act as Authorised Representative of creditors in a
class (Three names for each class)

Sr NoName of the Insolvency Professional IBBI Registration Number

1 |IP Vivek Satyaprakash Jalan IBBI/IPA-002/IP-N01295/2024-2025/14452

IP Karthik Natarajan IBBI/IPA-001/IP-P-02454/2022-2023/14226

IBBI/IPA-001/IP-P-02841/2023-2024/14362

3 |IP Pankaj Bhattad

a) Weblink: https://ibbi.gov.infen/home/downloads
b) Details of the authorized representative

can be obtained by sending an email at —
rp@jupitercirp.com

~

14| (@) Relevant Forms and
(b)Details of authorized representatives
are available:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Jupiter Landscapes Private Limited on 01st October,
2024. The creditors of Jupiter Landscapes Private Limited, are hereby called upon to submit their
claims with proof on or before 15th October, 2024 to the interim resolution professional at the
address mentioned against entry No. 10. The financial creditors shall submit their claims with proof by
electronic means only. All other creditors may submit the claims with proof in person, by post or by
electronic means. Submission of false or misleading proofs of claim shall attract penalties. Sd /.

Mr. Hari Kishan Bhoklay

For KDRA Insolvency Professionals Private Limited

(Erstwhile Kanchansobha Debt Resolution Advisors Pvt Ltd)

Interim Resolution Professional- Jupiter Landscapes Private Limited

Date - 04th October, 2024
Place - Mumbai

K R Mohalla, Agrahara, Mysaore

IBBI Registration No. IBBI/IPE-0059/IPA-1/2022-23/50037

AFA Validity Date — 30th June, 2025

SUDARSHAN PHARMA INDUSTRIES LIMITED
Req. office: 31, Aure Biplex, Plot no, 7, Above Kalyan Jewefars,
S V. Road, Borvall [W), Mumbal 2400052
CIN: LS145aMH2006PLC 184957 Tel: (22 - 4222 111
Website; www sudarshanpharmacom Email; compliance@sudarshanghamacom

Place: humbsi Emall i indgfiwaaraerl.oom

HOTICE OF POSTAL BALLOT

barmbers am requested 1o nola thal pursuant 15 and in compliance wih tha provisions of
Sachon 110 and all olher applicable provisions, if any, of the Comparias Act, 2013 read with
ihe appiceble Rules fremed thereunder including Rule 20 and Rule 22 of the Companiss
(Management and Adminisiration) Rules, 2094 [including -any siatutory amentmentis),
madilcation]s) or resenackmentis) hereal, for tha lime teing in Torce) (1he “Act”), Genaral
Circular nos. W20 dated Seplember 19, 2024 and the pravious circufars on COVID-18
related relasations issued by Ministry of Corparate 4Hzirs (MCA) applicatée in this regard [tha
"MCA Circidars”™), Regulation 44 of the Securtiss and Exchange Board of ingia (Listing

derer & Canara Bank<Z\

ARM-II BRANCH, MLUEMWBAL - 3= Flgar, Canara Bark Building, Adi Marsban Steal, Mientas-

E-Auction Sale Notice for Sale of imwanﬁa !upaﬁiua under the Securilization and

Reconsiruction of Financial Assets and Enforcement of Secority Interest Act, F002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
fotice & hereby given io the Pullic in General and in particular to the Borower{s)- and
Guarantoris) that the below Sescribed immovable peopartes mortoaged / charged ta the
Secured Creditor, the Symbolic Possession of which has been taken by the Authorized
Officer of Ganara Bank, will be sold on “As |5 where i5", "As is what 3", basis on
24.10.2024 for recovery of T 2,25,27,288.32 (Rs on 31.08.2024 plus further interest
and charges from 01.09.2024) due to the ARM Il Branch of Canara Bank from
M/s. 8. 5. PATIL CARGD CARRIERS with Regd, address at, O-5037, 5™ Foor, Bima
Complex, Kalamboli, Tal: Panvel, Dist. Rabgad, Maharashtra-410 218;

& Reserve Price [Earnest

o Description of the Property (2} |Depositin?)
Office Mo, 1, First Floor, "Mirman Arcade™ Biock Mo,

1. |B-6, Bhakli-Shakti Chowk, Transport Nagar, O Mumbal | 2160,000/- | 276,000/~
Pandharpur Road, Ripdi, Pimpri Chinchwad, Pune-411 028,
Office Mo, 2, First Foor, "Mirman Arcade™ Block Mo,

2. 1B-6, Bhakti Shakti Chowk, Transaort Nagar, Off Mombal | 2160,000/- | 218,000/-
Pandharpur Road, Wigdi, Pimpn Chinchwad, Pune-411 029,
Oifice Mo, 3, Fest Hoor, "Nirman Arcade™ Block Mo

4. |B-6, Bhakti Shakti Chowk, Transport Negar, OFf. Mumbal | 2060,000/- | 206,000/-
Fandharpur Road, Nigdi, Pimpri Chinchwad, Pune-411 029
Offica Mo, 4, Fest Floor, "Nirman Arcade™ Block No.

4 {B-B, Bhakti Shakti Chowk, Transport Magar, Off. Muembal | 2060,000/- | 206,000/-
Pandharpur Road, Nigd, Pimprl Chinchwad, Pune-411 029,

Tha Earnest Money Deposit shadt be deposited on or betore 21.10.2024 upte 5.00 p. m.
Details of EMD and aiher documents to be submitted to service provider on or before
21.10.2024 uplo 5,00 p. m. Date up o which documents can be deposited with Bank is
£1.10.2024 upto 5.00 p. m.
For further datails, contact Mrs, Sreadevl Malr, Assistant Genaral Manager, Ganara
Bank, ARM 1l Branch, Mumbai (Mob. No. B655948054) or Ms. Payal Verma, officer,
(Mob. No.; BI6EBEOT2T), e-mall id ; chE289@canarabank.com or the service provider
E-bkray (N/s. PSE Alliance Pwi, Ltd}, (Contact Mo. TO46612345 / 63549107172 /
H291220220 / 9E92210B48 / B160205051, Emall | supporl.ebkray@pshaliance. com /
supporl.ebkray@procure247.com)
si'-

Aulhorised Officer,

Ganara Bank, ARM-1| BRANCH

Date ; 01.10.2024
Place : Mumbai

Form No. 3 [See Regulation-15 (1)(a)]/16(3)

DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
1st Floor, MTNL Telephone Exchange Building, Sector-30 A, Vashi, Navi Mumbai- 400703

Case No.: 0A/1282/2023
Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A) of rule 5 of
the Debt Recovery Tribunal (Procedure) Rules, 1993.
CENT BANK HOME FINANCE LIMITED
'S
ARTI KUNAL DINGREJA

Exh. No.:10

To,

(1) Arti Kunal Dingreja

FlatNo D 805 Ornate Galaxy Juchnadra Road Near Waman Dhaba Naigoan East Palghar,
Maharashtra-401207 Palghar, Maharashtra-401207

(2) Mrs. Arti Kunal Dingreja Wo Late Mr. Kunal P Dingreja

FlatNo D 805 Ornate Galaxy Juchnadra Road Near Waman Dhaba Naigoan East Palghar,
Maharashtra-401207

SUMMONS

WHEREAS, OA/1282/2023 was listed before Hon'ble Presiding Officer/Registrar on
05/09/2023.
WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of
Rs. 2632034/- (application along with copies of documents etc. annexed).
In accordance with sub-section (4) of section 19 of the Act, you, the defendants are
directed as under:-
(i) to show cause within thirty days of the service of summons as to why relief prayed for
should not be granted;
(ii) to disclose particulars of properties or assets other than properties and assets specified
by the applicant under serial number 3Aof the original application;
(iii) you are restrained from dealing with or disposing of secured assets or such other
assets and properties disclosed under serial number 3A of the original application, pending
hearing and disposal of the application for attachment of properties;
(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary course
of his business any of the assets over which security interest is created and/ or other assets
and properties specified or disclosed under serial number 3A of the original application
without the prior approval of the Tribunal;
(v) you shall be liable to account for the sale proceeds realised by sale of secured assets or
other assets and properties in the ordinary course of business and deposit such sale
proceeds in the account maintained with the bank or financial institutions holding security
interest over such assets.
You are also directed to file the written statement with a copy thereof furnished to the applicant
and to appear before Registrar on 25/10/2024 at 10:30 am falling which the application
shall be heard and decided in your absence.
Given under my hand and the seal of this Tribunal on this date: 29/06/2024
Sd/-
Signature of the Officer Authorised to issue summons.
(SANJAI JAISWAL)
REGISTRAR,

Note : Strike out whichever is not applicable. DRT-Ill, MUMBAL.

HOME LOANS

POSSESSION NOTICE (FOR IMMOVABLE PROPERTYI/IES)
(UNDER RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)

Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home Finance
Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of
2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002
issued Demand Notice dated mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the notice
being also mentioned hereunder within 60 days from the date of receipt of the said notice.

The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general
that undersigned has taken possession of the properties described herein below in exercise of powers conferred on him under sub
section (4) of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder:.

Motilal Oswal Home Finance Limited

Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,
Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898
Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

Obdgations And Disclosure Requirements) Regulations, 2015 {"SEBI Listing Regulations™) Sr Loan Agreement No. / Date of Demand | Date of Description of the
and all other apglicatie taws, nies and megulations. If any, the resclulions sel out bikow am No. | Name of the Borrower/ Co Notice and | possession Immovable Property
DEpioasi. K28 PARIN. A% PILRRY: RASONNONE o s, AT U1 S1eenes o T LXMAHO0316.170042542 | 20-13.2018 For | 35-09-2034 Fouss No— 127Feoc- Sirusture HavingAn Ares O
Indusiries Limitad (the "Company”) through Pastal BalioL onl ay of ramoels e-valin - e or <5-95- ouse No. » RCC structure Having An Area
o -an-mtl: .Jl, PAIYEY T, Fok Sl e Ll b Gaurav Sanjay Sawant & | Rs 2610987 2606.03 Sq. Ft's, Situated Within The Limits Of Group
b na Sanjay Waman Sawant Gram Panchayat Tetghar, Taluka - Mahad, Dist.
Sr.no. | Description of Speclal Business Raigarh, 402 305, Maharashtra
i To approve divisien of Face Value of Equity Shams of the Company from 2 LXPAL00215-160017031 07-12-2020 For | 30-09-2024 |Flat No.06, Ground Floor, Shiv Apartment, Shivaji
R 10~ each (Rupées Ten Only) Lo face value of Re. - each (Rugee Ong Only) Surya Narayan Virendra RS 770681/- Nagar, Boisar (W), S.No0.58/1,59,60/14,60/7,297,
Singh & Vipin Virendra Singh Hanuman Mandir, Thane, Maharashtra - 401504

2 To approve alteraton of Capital Clause of Memorandum of Association of the
Compary conseguent fo e Sub-Division of tha Face value of Equily Sharas of
e Company

In compliagnoe with the MCA Cincutars, the Company has completed the dispatch of Postal
Balket Matica on Friday, 47 Oclober, 2024 by electronic mode (o the Mambars of the Compary
hokding shares &5 on Frday, 27 Seplember 20249 ("Cut-off date”] and whose email address{as)
ara ragiskerad wilh the Company | Deposilonas) @ Dapositery Parlicipants | Regslrar and
Transler Agent - Kfinlech Technofogies Uimied ("Kfintech®).

Postal Bafat Nolice tagathar with explanalory stademant and mstruchon far E-voling is svafabs
an the website of the Company a8 voww. sudarshanphamma.com, on the websie of tha Sipck
Exchange whare the shares of the Company are listed L. BSE Limited at wenw bsgindia,com
and on the website of National Securities Depostony Limibed (NSDL") at www evoling.ndslcom

In accomance with the MCA Circulars, hard copy of the Postal Ballef Notice along with postal
talbol forms and pre-paid business reply envelope has ot been senl 10 the members and the
cofmmunicaban of the assanl of dissanl of 1 Membars will only 1aké place Ihrough E-vobing
The Company has engaged the sarvices of N50L as the agency fo provide the faciily for
E-yoling to its Members.

The E-waling period commences on Saturday, 5 Oclober 2024 al 8500 am, {I5T} ard ends on
Sunday, 3 November 2024 &t 500 pm. {I3T) after which the E-vabing wil be blocked by
NEDL, Vaoting rights of the Members shall be in propartion of the amaunt paid-up on fhe. equity
shares of the Company held by a Membaer with the total equily ‘share cagital of the Company
as on the Gul-off date Le, Friday, 27 September 2024, & person who'is not a Member 85 on
the Gut-off date shall freal this Nolice for information purpose only. The resolutions, f approved,
shall be daemed ko have bean passed on ta last dala of E-vobing Le. on Sundal, 3 Novembar
2024, subject to receipt of the requisite. niember of Voies In favowr of the resolulions

Mambers whoss emal addrass are not registerad with Deposilory Parlicipants (in casa of
shares held in electronic | demateriakzed made] or with Kfintech (in case of shares hald in
physical mode) hoid shares 23 on Cul-off date can- cagd thek vole on resolutions. proposed n
ihe Pogial Ballol Motice thraugh E-vabing, by following the instructions glven in the Notes 6
the Posial Bailot Nolice under "valing threugh E-Veling® or can contacl the Company al
compliercei@sudarshanphammea com

A, Wishal M. Manzata, Practcng Company Sacrelany, has bean appainded as the Scoulirezer
{hereinafter rafamad a5 the "Scrutinizer”) for conducting the Postal Balket through E-voding in
a-Tair and transparent manner, The resulis of the Postal Ballot shall be declared by ihe Chaiman
of any person authorized by Fen n wating, oo Monday, $1h Nevember 2024 and wil ba Uploaded
an the Company's websile & www.sdarshanpharma.com and on (he website of NSOL &-
voling &l wwnw avolng.nsdlcomeand Wil also be communicated o BSE Limited, wheng the
aquity shams of the Company are listad, immedialsly on declaration of resulls.

Blambers who hava nol regestenad | updated their emall addrass{es), ane requested 10 gal the
same regisbared | uwdaled with the Company [in casa of shares held in physical mode) by
writing {0 the Company at compliancef@sedarshanpharma.com along with defails of folio
number, stanned copy of share cerificate (front and back) and self-attested copy of PAN card
{frant and back) or with thefr Depository Paticipants (in case of shares hald In electronc
damatedalized mode) wilh whom they maintain e damal acsounts.

Details of persons: coplacted for-any ssues | quenes grievances melating fo E-voling

REDL:

bambers may refer to the: Frequently Asked Questions (FAQS™) and svoling user manual
availabla-al wwwayoling.nsducam, undar "Help® seclicm o may comlacl Me Sanjesy Yaday,
Assislan! Manager, MSDL or send an email ko ewoting@inedl.cam,

Company.

Mr. Mirgw Shah, Company Secredary & Compliance Oficer at 301, Aura Biplax, Plot no. 7
Abge Kalyan Jawallers, 5. V. Road, Borval (Wast), Mumbai - 4000392 or send an amad af
compliancei@sudarshenpharma.com or call ab 022 - 4227 1111

By Order of the Board of Directors

For, Sudarshan Pharma Industries Limited
adi-

Hemal Meahta

Chalrman & Managing Director

DiN: Gz211121

Date: 4* October 2024

Placa: Mumbai

secured assets.
Place : Maharashtra
Date : 04.10.2024

The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property
will be subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the

Sd/-
Authorized Officer
(Motilal Oswal Home Finance Limited)

ﬁ
ORIX

ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED

{formery known as OA1S Auto Financial Seraces Limited) (A Subsidiary of ORIX Auto Infrastructure Senvices Limited)
Regd. Office : Plot No. &4, Maral Co-operative Indusirial Estate, Andherni-Kurla Road, Andhen (E], Mumbai - 400 059
Tal.: #3122 2858 2003 [ 6707 (100 | Fa: + 91 22 2852 8548
Emasl; infod@oriandia.com | www.onxindia.com | CIN: U74800MH2006PLE 1635927

e L e e e

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whareas the undersigned being the Authorised Officer of the ORIX Leasing & Financial Services India Limited. under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest (Act, 2002) and in exercise of the
power conferred  under section 13(12) read with Rule 3 of the Secunty Interest (Enforcement) Rules, 2002, issued demand
notice ko repay the amount mentioned in the notice within 60 days from the date of receipt of the said noticels.

The borrower’s having failed to repay the amount, nofice is hereby given o the borrower's and the public in general that the
undersignad has laken possession of the property dascribed herein balow in exercise powers conferred on himiher under sub-
section (4) of Section 13 of the said Act read with Rule 8 of Security Interest Enforcement Rules, 2002

The borrower's in particular and the public in general is hereby cautioned not to deal with the properiy/ses and any dealings with
the property/ies will be subject 1o the charge of ORIX Leasing & Financial Services India Limited., for the amount mentioned
m the demand notice and interest thereon as per loan agreement. The borrowers' altention is invited to provisions of Sub-
section (8) of Seclion3 of the Act, in respect of time available, to redeem the secured assets.

Name of the

Demand

Date & Type :
.:: A::I:;-?:n“ No. Borrower/ |Motice date & jof pma:-i;[nn Wmﬁg::::fm
; Co Borrower | Amount Taken

1 |LNOOD0O00012262 {1 Dilipkumsar | 19.07.2024 & | 2B.089.2024 |All That Piece And Parcel Of Shop Mo, 4. Admeasuring 252
Habtaram IMNR [Symbolic  [Sq. FY (built-up Area), On The Ground Floar, O "manish
Kumawat [689,81261.14/-| Possession ) |Market Co-oparative Housing Society Ltd", Constructed On
2, Visharam H Land Beanng Municipal City Survey Mo, 1262 A, 51262 8,
Humavat Siuate Al Shivaji Road, Panvel, Within The District And
Division Of Raigad. Sub-Divizion And Taluka Panvel,
Cufside The Limits Of Raigad Zilia Parishad And Panchayat
Samitl Panvel, Maharasthra - 410206, And Bounded As:
East | VasantVaibhay Chal, West : Usha Lami Apartment ,

Morih : Data Building, South: Internal Road
2 |LNOODDDODO0GS75 1. MIs RPJ | 19.07.2024 & | 26.09.2024 |A) That Pieca And Parcel OF Flat No. 403, Admeasuring To
WErsEas INF. {Symbalic. 600 Sq. Ft. (built Up Area), On Fearth Floor, In A" Wing, In
And Exim | 24,44,755.26(- | Possession ) [Building No. 7. In The Busiding Known Ag "s.s. Buliders” In
Pt Lid, Ram Rahim Nagar Bldg No. 4, 5, 8, T Co-operative Housing
2. Prakash Society Lid., Situated Al Revenue Viiage Gokhware, On
tumar Land Bearing Survey No. 111 & 112, Taluka Vasai, Dist
Rukhayar Thane-401208, Within The Jurisdiction Of Vasai-virar
3. Rinki Shahar Mahanagarpalika In The Lima Of Sub- Registration
Prakash Office Vasa, Dist. Thane, And Bounded As : East : Ram
Kumar Rahim Nagar, West : State Bank Of Travankor, North :

Rukhayar Building No. 2, South : Slum Area

Date ; 28.09.2024
Place : Mumbai

Sdi-
Authorised officer
ORIX Leasing & Financial Services India Limited




HiAzDlcad

www. pratahkal.com

OOt T ST ST AT 4, ST HEaae
Tt I T 3R DISIR TRERAT HRUT HRUATH SiTerg feren Suerees

it Harg, fg. o3 (amter)
T HaE HeTRUIfcTeR &rTet
oI 0T S e Aw e
oIl TUT ok SN Ul
T eI IO S W@
T A U SR faere
Yo T SIS IR W4 % g
SO ST ST A IO ST

E-TENDER NOTICE

MAHATRANSCO

Maharashtra State Electricity Transmission Co. Ltd.

MSETCL SRM invites online RFx (Ex. e-Tender) from the Registered
Contractors for MAHATRANSCO e-Tendering (SRM) website for
below mentioned work.

2" Call for E-tender No./ RFx No. 7000033592 - Name of work:
“Work of installation of CTR make bus bar panels and laying,
dressing, clamping as well as termination of various control
cables received for commissioning of CTR make bus bar panels
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at various substations under Vashi zone.”
Estimated Cost: Rs.26,53,983.20/- with Tender Fees: Rs. 500/- +
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